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from the tenants of the Government-owned

shops and hotels; and

(b) the steps taken by Government to
effect recoveries of the same?

THE MINISTER OF STATE IN THE
MIN STRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Rs. 1,16,
530.23 including pentalty of Rs. 25,375.15
for late payment.

(b) In the cases of major defaulters,
leases have been cancelled and eviction
procecdings are in progr:ss. In some
other cases, stay orders were obtain'd by
the lessees. These have now been vacated
and recovery proceedings have started in
all cases.

Rest Houses in Gujarat

6046. SHRI NARENDRA SINGH
MAHIDA: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state:

(a) whether the proposals sent by the
Government of Gujarat to finance in part
rest houses, holiday Homes and Retiring
Rooms to provide suitable accommodation
to tourists has be:n considered by the' Cen-
tral Government;

(b) if so, the details of the proposals; and
(¢) the decisions taken thereon?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SiNGH):
(a) to (c). During the Fourth Five Year
Plan, the financing of tourist schemes on
50:50 basis by the Central and the State
Governments has be:n disconiinued. These
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schemes will either be wholly financed by
the Central Government or by the S.ate
Governmunt concerned.
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Central Government is mounting a ‘Son-
et-lumiere’ spectacle at Sabarmati Ashram.
Additional tourist facilities are also pro-
poed to be provi‘ed at Ahmedabad. At
o'her places, construction of rest houses,
boliday Homes and Retiring Rooms will
have to be taken up by the State Govern-
ment from their own resources.
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